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SHRI H. R. GOKHALE: If neces-

allowed to be introduced,

ME. DEPUTY-SFEAKER: The
question is...

MHR. DEPUTY-SPEAKER. Mr.
Banerjee, take the first Bill, Supreme
Court Judges Bill, first page. It says
‘It shall be deemed to have come into
force on the 1st day of October, 1974/
Come to High Court Bill. First page.
It also says, ‘It shall be deemed to
have come into force on the st day
of October, 1574,

BHRI H. R. GOKHALE: It is
exactly the same.

SHRI SOMNATH CHATTERJEE
(Burdwan): Don't give them further
appointment. I am appealing to the
Law Minister. If you want to ia-
crease their retirement age, don't give
them future appointment after retire-
ment,

MR, DEPUTY-SPEAKER: The
question is;

‘That leave be granted to intro-
duce g Bill further to amend the
Supreme Court Judges (Conditions
of Bervice) Act, 1058

The motion war -adopted.

SHRI H, R. GOKEALE: I {intro-
ducet the Bill

14.58 hys.

HIGH COURT JUDGEsS (CONDI-
TIONS OF SERVICE) AMENDMENT
BILL*

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
H. R. GOKHALE): 1 beg to move for

Re. Vijaye Bank 298

leave to introduce g Bill further to
amend the High Court Judges (Con-
ditions of service) Act, 1054,

MR. DEPUTY SPEAKER: The
question is:

‘That leave be gramted to intro-
duce a Bill further to amend the
High Court Judges (Conditions of
Service) Act, 1054’

The motion was adopted,

SHRI H. R. GOKHALE: I intro-
duce fthe Bill

1454 hrs,

RE. VIJAYA BANK

ot ay forwd (Frar) : wareAw AgTET,
&% fraw 377 & weada Atfes fear

gur & | A€ FA AT AAC AT

MR. DEPUTY-SPEAKER: I don't
gep it in the order paper you may
bring it up tomorrow. I don't kmow.

w7y fond - R & wEy T
ut fis svar (dwwa) fedew & aw
w7 wrm | Afew wx 9w felow &
art & frnz 7 1/2 o aw W, AT
o1 w377 w0 afew & wrar ?

MR, DEPUTY SPEAKER: Send a
reminder notice; let it come tomorrow.,

ot wy fowd & ool we w7
Y g ma dfen w47
wafrfne fafada wt o & fF 44

MR, DEPUTY-SPEAKER: It ie
not in the order paper. The order of
business iz fixed from day today.
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